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Bill, 1972
1970, in excess of the amounts granted for

those services and for that year, be taken
into consideration,”

MR. SPEAKER : The question is :

“That the Bill to provide for the autho-
risation of appropriation of moneys out of
the Consolidated Fund of India to meet
the amounts spent on certain services for
the purposes of Railways during the
financial year ended on the 3lst day of
March, 1470, in excess of the amounts
granted for those servites and for that
year, be taken into conudr rationt.”

The motion was adopted.

MR. SPEAKER : The question is :
“I'hat clauses 2 and 3, the Schedule,

tlause 1, the Enacting Formula and the
Title stand part of the Bill.™

T he motion 1as adopled
Clauses 2 and 3, the Schedule, dause 1,
the Enacting kornuda and the Iitle wvere

added to the Bl

SHRI MOHD. SHAFT QURESHI: T beg
to move :

*That the Bill he passed.”
MR SPEAKER  T'hv question s 2
*That the Bill be passed "

The motion wa adopied.

MR SPEAKAR : We have taken Len mi-
nutes extra. If you want to take more time
for the Presedent’s Address, we shall adjourn
the House to re-assemble at I p. m.,

We adjourn for lunch to re-issemble at
2p m.

13.11 brs.

The Lok Sabha adjourned for Lunch till Fourteen of
the Clock.
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The Lok Sabha re-assembled after Lunch at teven
minutes past Fourteen of the Clock.

[Ma. Depury-Seraxer in the Char]

MOTION OF THANKS ON PRESIDENTI'S
ADDRESS—contd.

MR. DEPUTY-SPLAKER : The House
will now resume further discussion on the fo-
llowing Motion on [hanks on the President’s
Address moved by Shn Alagesan on the 15th
March, 1972, numely ; —

“That an Address be presented to the
President 1n the following terms :—

“That the Members of Lok Sabha
assemibled in this Session ate deeply grate-
ful to the President for the Address which
he has been pleased to deliver to buth
Houses of Parhament assembled together on
the 13th Maich, 19727

SHRI s, M, BANER]JEE (Kanpur) : Ona
punt of order. Theres no Mimister present
i the House  So, how can we resume discus-
sion ?

MR DEPUTY-SPEAKER - T shall have 1t
conmveyed  to the Minsters  “ow, Slus E. R.
Kushnan,

SHRL 5. M BANERJEE: I risrona
pomt of order. Without anv Mumster being
prevent 1 the flouse, how van hie speak ?
Fhere 15 no Muuster i the 1ouse,  After all,
somebody should take notes  Who should take
notes? Should T take ?

MK DLPUTY-SPCAKER : I shall have
it conveyed 1o the Minsters  Meanwhile, the
hon. Member may begin his speech

SHRI § M. BANERJEL:
ster come.  We shall wait.

Let » wac Muu-

MR. DEPUTY-SPEAKER : How can we

wair ?

SHRI S, M. BANERJEE: Let it he
known that the Ministers have become utterly
wrrespunsible,  This is the height of irresponsi-
hilsty,

MR. DFPUTY-SPEAKER : We shall gwve
them five minutes. Meanwhile, the hon, Mem=
ber may start. We cannot just sit m the House
not dving anything.
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SHRI G. VISWANATHAN : (Wandi
Wash) : But who will hear his speech ?

SHRI S. M. BANERJEE : You may send
for the Ministers.

SHRI G. VISWANATIIAN: You may
please send for the Ministers, and let them
come here.

SHRI S. M. BANERJEE: You should
send for them and you should pull them up.
Let it be known to the country that after they
have secured a huge majority, they have be-
cume irresponmble ; after all, they should be-
come more responsible now.

MR DEPUTY-SPEAKER : I agrec that
it is most unfortunate that not a single Minis-
ter is present in the House,

SHRI S. M. BANERJEE : It is not unfor-
tunate, but it 1 deliberate. Let the hon, Mi-
nisters apologise tu the House.

AN HON. MEMBER : The Deputy Minis-
ter of Parliamentary Affairs is here, Sir.

MR, DEPUTY-SPEAKER : The Deputy
Chief Whip may convey that at least one of
the Ministers is present in the Treasury Ben-
ches. There is no Minister present in the
House. ...

THE DEPUTY MINISTER IN THE DE-
PARTMENT OF PARLIAMENTARY AFF-
AIRS (SHRI KEDAR NATH SINGH) : I am
sorry. I am very sorry.

Mr. DEPUTY-SPEAKER : This is unfor-
tunate. Now, let the hon. Member Shri E. R.
Krishnan begin his speech.

SHIR1 PILOO MODY (Godhra) : No, he
should nut speak now, This is not a ioke, It
is not necessary that he should speak now when
there is no Minister,

MR. DEPUTY-SPEAKER: Unless the
hon. Members want to do businesy, I shall have
to adjourn the Fouse.

SHRI S. M. BANERJEE : Then; adjourn
the House.

MR. DEPUTY-SPEAKER : If Shri E. R.
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Krishnan does not speak, I shall call somebody
clse.

SHRI S. M. BANERJEE: Irisc on a
point of order. After the quorum bell rang,
the minimum quormn came, and the Deputy
Chicf Whip came, but unfortunatcly, in the
quurum we did not find any Minister. You
said, Sir, that it was unfurtunate. Is it cpen
to the House and is it proper for a Member
to speak on a particular Demand for Grant or
any other item where no Minister is present ? I
want a ruling from you on this point,

MR. DEPUTY-SPEAKER : T shall give
my ruling. 1 am onlv cuncerned with whether
the House has been properly summoned and
whether it has properly met. I am guided by
the Rules of the House Under rule 11 ¢

“A sitting of the House is duly consti-
tuted when it is presided over by the Spea-
ker or any other membet competent to pre-
side over a sitting of the House under the
Constitution or these rules.”

SHRI S, M. BANERJEE: Why do you
get angry with me, Sir?

MR. DEPUTY-SPEAKER : He wanted
my ruling and I am giving it.

SHRI 8. M. BANERJEE: You are not
at fault, Sir. Kindly hear my point of order.
I have nut yet finished it.

MR, DEPUTY-SPEAKER : I have listened
tu the hon. Member., He has made his submi-
ssion. Now, the hon. Member should show me
the courtesy of listening to me. Under the
rules, when the requisite number of members
is present and the person competent to preside
is in the Chair, the House is properly constitu-
ted and we can transact business, I have said
it is unfurtunate that no Minister is present in
the Treasury Benches, but that does not mean
that we cannot transact business.

SHRI S. M. BANERJEE: On a point of
clarification. Is the House properly constitul
with no member of the Council of Ministers

preent?

MR. DEPUTY-SPEAKER : Under the
rules, it can be, although it is unfortunate that
no Minister is present.
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SHRI G. VISWANATHAN: We must
amend the rules.

MR. DEPUTY-SPEAKER ; I am guided
by the rules as they are. Shri Krishnan,

SHRI PILOO MODY : Is there no other
provision of the rule ?

*SHRI E. R. KRISHNAN (Salem) :
Mr, Deputy Speaker, Sir, I am grateful to
you for gvingme an oppoertunity to say a
few words on the Prisident’s Address on be-
haif of Dravida Munnetra Kazhagam to
to which 1 have the honour to belong.

‘The President in his Address has referred
to the effurts of his Government in the
matter of providing protected water supply
to rural arcas dotted with lakhs of villages and
also in the matter of rlectrifying almost all
the village throughout the length and beeadth
of the country. He has also talked about the
provision of a sum of Rs. 40 crores for the
purpose  of constructing tenements for slum
dwellers o big urban centres  like Calcutta,
Bombay, ctc.

But, what do we find actually ? On
March 1, 1972, 25 long years afier independ-
ence, Shri Uma Shankar Dixit, the Union
Minister of 1lealth took credit for formulat-
ing a 5-year rural water supply scheme at a
cost of Rs. 110 crores and referring it to the
Planning Commision. You will be surprised
to know, Sir, that 9.20,000 villages in our
country do not have basic amenities within a
radius of one mile. 56,000 villages do not
gct protected drinking water.

In a seminar held in New Delhi on
February 21, 1972, the State Governments'
officials and the Central officials unanimously
came o the conclusion that the crash pro-
gramme for creating additional rural employ-
ment bas thoroughly failed. But, when we
read what the President bas to say in his
Addrems about this, we hegin to feel whether he
is indulging in some fancies. This is what he
say .

“Special measures for the creation of

additional employment in rural areas. ..

have made some progres.”

The President has referred to the pro-
vision of Ra, 40 crores for slum clearance
work. But, in Tamil Nadu the Government
of T'amil Nadu have planued to  comstruct by
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the end of 1972-73 17,000 tenements for the
slum-dwellers and have allocated a sum of
Rs. 8 crores for this purpase. They have
also set up separately a Slum Clearance
Doard su that concerted efforts can be made
to aclieve this noble objective. When one of
the Central Ministers recently visited Madras,
he unreservedly lauded the approach of the
State Government to this problem and openly
said that in no other State in the country
there is such an organisation like the Tamil
Nadu Slum Clearance Board. When Tamil
Nadu has done pionecring work, it is reg=
rettable that the President in his speech has
not referred o it. With a view to giving to
ull the villages in Tamil Nadu protected
drinking water through coverrd wells and
taps, the Tamil Nadu Government have
formulated schemes rosting Rs. 40 crores, We
have planned 10 give  electncity to 50,900
villages in Tamil Nadu by the end of 1972-73.
We have more or less achicved self-sufficiency
in foodgrains. To implement such gigantic
public welfare schemes, naturally the Tamil
Nadu Government have had to spend more
money than what has been allocated in the
Fourth Five Year Plan, the consequence of
which is that Tamil Nadu’s overdraft account
with the Reserve Bank has gone upto
Rs. 66.33 crores. In the year 197172, the
plan allocation was only Rs. 80.20 crores,
but the Government of Tamil Nadu spent
Rs. 11498 crores. In 1970-71 also the Go-
vernment spent Rs. 97.45 crures though the
allocation was only 79.30 crores. The Pre
sident has suggested that the tendency of the
States to resort to overdrafts  should be
curbed. But how can a State Government
implement public welfare schemes without
adequate resources ? For example, the allo-
cation in the Fourth Five Year Plan for
Tamil Nadu was 2500 crores, but the Central
Planning Commission reduced it to Rs. 202
crores. To mret this shortfall of Rs.48 crores,
the Government of Tamil Nadu are left with
no alternative except to take overdraft from
the Reserve Bank of India, which has come
now to Rs. (6.33 crares You will appreciate
Sir, that the State Government is the near-
est organisation for the people to realise their
hopes and aspirations. I would appeal to the
Central Government that the interest rate on
the overdraft should be reduced.  The repay-
ment schedule should also be modified by in-
creasing the number of instalments within
which this amount is to be repaid.

*I'he original speech was delivered in Tamil.
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[Shri E. R. Krishnan]

In the Economic Times of July last vear,
it was mentioned that 335 industries, parti-
cularly those producing steel and machinery,
are working only to GO% of the installed cap-
acity. A deccade ago the rate of industrial
growth was going up by 9%. But during the
past two years, the growth in industrial pro-
duction has gone down from 69 to 29).
Similarly, the wagon manufucturers reached
their capacity of producing 40,000 wagons a
year, to meet the increased demands of their
only consumer, the Railways. But, the Rail-
ways cut down their requirement from 26.000
wagons to 10,000 wagons. You can well
imagine the plight of wagon manufacturers.
In 1965-66, in the national income the capi-
tal formation was of the order of 13.297,
But in 1970-71, it has comr down to 9.b%.
The export performance also paints a blrak
picture, The President himsell hay said :
“Slow progress in the industrial sector, how-
ever, has been causing concern.” [ would
[ike to know what steps have bren taken by
the Government to remedy the situation.

The Department of Commercial Intellig-
ence and Statistics in Calcutia came out
with the information that in the years
197172 and in 1970-7]1 our exports had gonc
up by 8.6%, and 8.3% resprctively. But the
Reserve Bank has refuted this and furnished
a different set of figures. 1 would like to
know who is conrrct and who is wrong, wiuch
figure is correct and which figwie is wrong.

The President has given a clarion call
for a moratorium on  strikes and lock-outs to
ensure that industrial unrest does not slow
down industrial progress. (n December 6
last year, the Prime  Minister, Shrimad
Indira Gandhi appraled to buth the ‘I'rade
Union Lcaders and the Industrialists that if
the country is to become self-reliant and sclf-
sufficient in cssential commodities industrial
peace should be ensured for thire years and
there should be no strikes and lock-outs dur-
ing this period. She also appealed to all the
lcaders of different political parties that
they should cxtend their helping hands in
this gigantic task. 'The President has reflected
the same feelings in his sprech. But  what do
we find in actual practice ? Three months
before, in Madras there was a sinike in the
maramoth Simpson organisation employing
15,000 workers. Bearingin mind the fore-
most importance of maintaining industrial
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peace during this critical period, our Chief
Minister, Dr. Calaignar Karunanidhi, our
Industries Minister, Shri Madhavan, our
Labour Welfare Minister, Shri N. V. Nata-
rajan were exploring all possibilities to  scttle
the disputes amicably. At this crucial stage,
a responsible Cabinet Minister in  the Union
Guvernment, Shri Mohan Kumaramangalam
wisited Madras. Without even observing the
clementary courtesy of consulting our Chief
Minister, our Industries Minister and our
Labour Minister about the rcasons for this
strike, he addressed a meeting of workers
numbering 1900 whercin he proclaimed  that
he was not talking in his capacity as a
Central Minuster but only as a labour leader
who had advocated  the cause of labour for
his life. le stated that there was too much
interference of the Government of Tamil
Nadu n this labour duspute. He also said
that by exerting its governmental authority,
a particular labour leader has been elected
to some office. 1 am sure, Sit, you will agree
with me that therc iv some inherent cont-
radiction in the approach of high dignitaiies
to the grave problems faced by the country,

While describing the unsavoury role of a
Union Minister, T would refer also to the
constructive approach of another Central
Minister. Ten days back, the Union Labour
Minister, Shii Khadikar, visited Macias.
Irnmediately on his  arrival, he had a meeting
with vur Chief Minister, the Industries Minis-
ter and ascertained authentically the course
of cvents leading to this dispute, After that
he met the Trade Union Leaders and tried to
sort out the problem. He rightly felt that only
after having mutual discussions some soultion
can be found to this dispute. If Shri Mohan
Kumaramangalam had adopted this attitude
of Shri Khadilkar, the situation would not
have worsened and a soultion to the mutual
satisfaction of all involved could have been
fouml,

1 will narrate another regretful incident.
‘There was a sywnpathetic strike in Avadl Tank
Factory in relation to Simpson strike. Many
untoward things happened here, Industrial
peace was greaty upset and there was no law
and order at all. Many people were severely
injured and admitted into the hospital. They
were undergoing treatment there, At that
time Shri K. R. Ganesh, the Uuion Minister
happened to visit Madras. I need not say
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here that he i3 a responsible Minister in
the Central Government, What did he do at
Madras ? He went straight to the hospital
where an accused, who had committed certain
offences leading to breach of industrial peace,
was undergoing treatment and met him. Be-
fore he met the accused in the hospital he
did not inform  either the Chief Minister or
the lndustries Minister or the Labour Wel-
fare Minister of his intentions. I do sub-
scribe to the view that the seuse of humanity
is common to all and nobody can be an
exception to that.  But, is the attitude of a
Central Minister, is bis approach to the
problem conducive 10 the smooth working of
democratic institutions in our countrv 2 Ts it
not highly impropet for him to go straight to
the accused in the hospital ?

In the vea: 196B-69, the Tamil Nardu
Government wanted 1,15 000 tonnes of ion
and steel for the industries in Tamil Nadu,
but only 3136 tonnes were allocated. In
1971-72, onlv 17,284 tonnes were allocated to
Tamil Nadu, while the demand was 2,10,000
tonnes. ‘To the detriment of industrial growth
in the States, the raw matenals are expoited.
Naturally there will be no industnal growth
in the States,

I would like to take this opportumity to
say that the work on the Salem Steel Plant
should be expedited.  The Preudent has
expressed his hope that many  steel plants are
likely to be established in  the comntry. At
this juncture, it is necessary to point that
the work already taken up on Salemn Steel
Plant should be completed quickly. Simi-
larly, the Tamil Nadu Government has rep-
catedly wiitten to the Centre regaiding the
propisal for establishing a petro-chemical
complex in Manali in the joint sector with
an investment of Rs. 90 croies. 1 would
request the concerned Minister to initiate the
process of implementing this proposal. The
implementation of Second Phase of Neiveli
Lignite Project has been long delayed. 1
would urge upon the Centre that the work

on the Sccond Phase should be started
immediately.

In Madras City, a vast area covering
hundreds of acres, known as the Ilsland

Grounds, occupies a pride of place, itis
really the heart of the city of Madras. With
the incressing air pollution from the Oil
Refinery, if this open area is also used for
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the construction of a building complex for
Defence Department then naturally it will be
affecting the public health. The Madras Go-
vernment of Tamil Nadu as also the Corpora-
tion of Madras have objected to the proposal
of having buildings in the Island Grounds.
Many eminent  political leaders of Tamil
Nadu are also strongly of this view, I would
request the Centre to stop this construction
activity forthwith if they do not want to
endanger public health in Madras,

The Chirf Minister of lamil Nadu,
Dr. Kalaignar  Karunanidhi, has written
perwnal letters to the Prime Munister request-
my her to locate the small car project in
Tamil Nadu T would like to stress that
Lamil Nadu is 1deally suited for this project
and 1t should be estublished there

While initiating the discussion on  the
President’s Address,  Shri O. V. Alagesan
stated that in the developing situation through=
out the country the regional parties have no
future at all. He cited, to subvtantiate his
theury, Ariankuppam bveselection in which
the Congress Party won the Assembly seat. [
would bke to remind him of what has hap-
pruded in the recent elections, In Megha-
laya, Mampur and Gon, onlv the regional
parties have come to power, and not the
all-India party. i. ¢ the Congress Party which
could not get majority. Just because a re-
gional party contested a seat in & remote cor-
ner of the Union Teirtory of Pondicherry
and lost the seat, it does not hehove of a
leader like Shui (. V., Alagesan to prophesy
abuout the dark future of regivnal partics,
eapecially in view of what has happened in
uther Union Tenritories

[he Government of India chose for the
chairmanship of the Fifth Finance Commission
Shri P. V. Rajamannar, the former Chief
Ju-tice Madras High Court. He along with
his two colleagues submitted the Report to
the Government of India which has accepted
all the recommendations of the Commission
unanmmonsly It was felt that the Report
especially in regard to devolution of finances
was objective and fair. The Tamil Nadu
Government requested him to head a Comn-
mittee for the purpose of going into the im-
portant question of Centre-State relations
agitating the minds of one and all in the
State, The Tumil Nadu Government did not
want to be carried away by the urgency and
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[Shri E. R. Krishnan]

the necesnity for more powers to the State if
worthwhile public welfare schemes were to be
implemented successfully, They wanted an
impartial body to go into this question. This
Committee’s rcport was circulated to all the
political parties in the country, to rll the lea-
ders of State Goveinments and it was also sent
to the Centre. But to our dismay we find that
the Centie is stting pretty over it. I begin
to doubt whether the Central Goveinment has
lost its faith in Rajamannar whom they
chose to head the Fifth Finance Commission.
Do they think that he has become a Member
of the D. M. K, just because he agreed to
head Committee to consider the question of
Centre-State relations ? Has he become a
suspect in the eyes of Central Government
Just because he expressed his considered
views that all the powers are cencentrated in
the hands of the Centre and the States are
deprived of their legitimate powers. Without
the necessary powers the States are unable to
do anything worthwhile for the welfare of
the people. Mahatama Gandhi used to speak
quite often abvut the establishment of Gram
Raj in the country. The President has also
referred to this in his speech. How can real
Gram Raj be established in the country if
all the powers arc concentrated in the hands
of the Centrc. 1f the villagrs are to be-
come vital centres of activity, then the Centre
should divest itself of the oppremive burden
of all powers. The States should get greater
POWcTs 50 that the rural arcas need not look
to the far away Delhi for any minor activity
in the interest of the people.

Sir, the moment we talk about the auto-
nomy of States, we are branded as secessioni-
sts. But the real position 1s, the D. M. K. in
many of its rcgional conferences has made
unequivocally clear and also has passed un-
animous resolutions to the cffcct that it does
not want secession, It wants a strong and
unified Centre. The national integration
should become the inseparable way of life in
the country. This can be achieved only when
there is autonomy for the States and the
States can function effectively for the uplift-
ment of the people exercising their legitimate
powers which are now concentrated in the
hands of the Centre. The respected leader of
the country Shri Jayprakash Narayan has
demanded greater powers for the States. Shri
Virendra Patil, the erstwhile Chief Minister
of Mysore State belonging to Syndicate Con-
gress, wanted greater autonomy for the States,
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The former Chief Minister of Punjab, Sardar
Gurnam Singh, urged upon the necessity for
the Centre to shed its powers in favour of the
States. Shri C. Rajagupalachari, who had held
the highest positions in the Guvernment of
India, as Minister and who was the first
Indian Governur-General of India, repratedly
stresses the need of the States for greater
powers. Shri George Fernandez, the leader of
the Socialist Party, wants greater powers for
the States. In the recent elections, almost all
the pulitical parties in their election manifesto
demanded greater powers and autonomy for
the States. Can you in one stroke call all these
people and the politi al parties as secessionists?
I would only say that those who do not want
greater powers for the States are the seces-
sionists. They do not have the good of the
country in their hearts. To call the demand
for autonomy as the demand for sccession is
highly irregular and it is certainly a wrong
propaganda, I wani to rcpeat that the
D. M. K. stands for a strong centre and it
has adopted as its cardinal principle national
integration. But, in order to establish Gram
Raj in the country, 1n order to aclueve self-
sufficiency in foodgrains, i order 1o
become  self-reliant, in  order to  ensure
industrial growth, in order to have the Cen-
tral-Statr relations on a sound fooling, the
powers which are now cuncentrated in the
hands of the Centre must be shared with the
States. The States should be given greater
autonomy for meaningful and purposcful
functionsng. If democracy has to take deep
roots in the country, if social justice is to
become the order of the day, of 55 crores of
people are to march on an even keel of indus-
trial progress, if possibilities for progress are
to be created throughout the country, then
the States should have greater powers and
autonomy.

Though we have established Monopolics
Commission to curb the growth of monopolies
in the country, we find that the Tatas, Birlas
and others of their ilk get maximum number
of licences leading to further growth of mo-
nopolics. I would urge upon the Govern-
ment to arrest this kand of growth in mono-

polies,

I would also refer to the problem of
Ceylon refugees. It is regrettable that the
Centre has not come o their help in a big
way. The Centre should take greater interest
in the rehabilitation of these refugees, Slowly
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and steadily the Ceylon | amils ate losing
their moorings Thar Famul culture has bren
corrnded sufficintly They are  firgetting
Tamil language The Central Government
should establish ¢ mtacts with  the Ceylon
Government m the matter  of gnang  prote
tion to the [ wmuls settled m Ceylon for cen-
tures

Thare s eradual deervase every year in
the matter of southern representation m
Indian \dnumstrmtive Sinawe I would 1 -
quest that the G n ernment should go mto ths
question throughly  and sce that there s pro-
pir rpresentation in 1l A S {ron southern
Statcs  Though the final report of Bhagwan
Commnttee on Uncmploamont has not vt
been prepated I would ke to know what
action has baen taken on the intarun R port
I would hike also 10 know the cmployment
vpportumtics eencrated so fun the Lourth
Five Year Plan Dunng the past couple of
years, we are ill deafened by the Guibs
Hatin slogan in every nook and corna of the
country Fyen the Pime Mimister fiequently
talks about this (saribt Hatao [ wint to know
what constructine  action has been taken by
the Centre to dinve awty the poveity  Instead
of getting nartowrd, the gap bctween the
haves and have-notes 15 wideming alarmnngly
Soctal justice contanues o e as elusnve as 1t
wds 21 yeary ago

Before 1 conclude, 1 would appral to  the
Centre which has seconed the massive majonty
and the unantmous wadit of the people ol
the country that st should lrave 1ts step-
mothaily attitude  towards  the States and
share its powers with the btates so that the
people of the (ountry «an progress  Whatever
industrics are to be catablshed 1n lamil
Nadu, ¢specially thuse industnies which hae
been on the card for long should be st up
forthwith The demand for autonomy of the
State should not be musconstrued as the
drmand for sccesson and 1eal  autonomy
should be given to the States

ot wrorre e (EefY) . STsEs
qEYAT, TF AEW @ ¥ @A AGAA &
srer §f FAR wgA vregafr A s
afee ¥ aoere € Afa N7 Frawe
qT AEY AFA AT R 1 I wwEF
qoeTe €t ©ify w@T aF I aiw,
ot A amiaE FE 6T 8, 98
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fa1g7 39 & qg=T & 07 2@ v Al fea
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9T G 9T AT A A7 A9 AT 7
T reaT w1 frdr Wt Ave aaler
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MR DI PL1Y-SPI AKER
Mermber mav resume his seat  The bell 1
bong rung Sow there 18 quorum e
mav continue his sprech

The hon
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IAN wEEEAT g wh & gefey
TR RT-AHNAE 7 A9 $Y, AATA  go-
Sez a1 oy amAr #Y 9ai gar #r
a9 fear qrAT Y W AT oIIIT AR
T |

T 7, & vrepafa Wt ¥ gy AgW
wmaw & fy faid ¥ & faere & =)
#1 € & otz wfasa & fa¥ ¥w & fawrm
FraFT T AT A€ £, W X AR-
frmtor w7 wfafasy frrit ersz Rt 2ar
2 a1 amA FT yfrarew F fay @
9O NEE A{TAT 8, IHET gHGq
FRTE

PROF. MADHU DHANDAVATE (Raj-
pur) : Mr. Deputy-Speaker, Sir, while parti-
cipating in the debate on the Motion of
Thanks to the President even in thus hour of
reverses of my party in the elections, 1 would
not like to Jose the sense of national perspee-
tive in a mood of desperation and frustration
« o« [Unterruption) It is not because of you
hon. Members from the treasury benches.
But it is because of our convictions. We are
socialists who have faith in socialism and
domocracy. ‘That is why we speak that way.
So, m a mnod of frustration and desperation
1 would not like to lose the sense of national
perspective.

The President has rightly said, in his
Address, that two important events of the
last year were the victory of India in Bangla-
desh and the elections o the State legislature,
I must adrmut that onc of the greatest events
in this country dunng the last year was the
victory of the Indian armed forces, the
victory in Bangla Desh. the wiclory in
Indo-Pak  wai. I must admit, on behall
of my party, that this victory has not been
merelv a victory on the battle-field but it is a
victory of ideals  For the first time, the image
of India in the comitv of nations has been
sharpened, it has been refined and it has bee
come luminous. And even the so-called Great
Powers will have to take cognizance of the
fact that India is a force to be reckoned with
and that is the greatest achievement of the
country in the course of the last one year.
And 10 this the President has rightly
referred.
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There is another important event, and
that is the results of the recent elections.
These elections and the emerging pattern are
also important events in our political life. No
doubt the President has referred to elections
and said that the elections were most peaceful.
But, to my mind, the President has miserably
failed to draw the attention of the Parlia-
ment and the entire nation to the most tragic
fact of our political life the imbalance in legis-
latures. Parliamentary democracy consists of
two major levers: one lever is the treasury
benches, the ruling party, and the other equ-
ally significant lever of Parliamentary domo-
cracy is a virile, democratic and dynamic
opposition. I'do not want to give any apology,
we do not want to beg of the treasury benches
that we want their help to build our opposi-
tion. Far from that. But the President has
failed to stress the fact that it is the tragedy
of our Parliamentary life that imbalance has
been created in the Legislatures and that the
Parliamentary life has become lopsided. That
is bad even for the treasury benches. (Interr-
uption) Have a little more patience, You have
enough of majority ; just tolerate the oppo-
sition a little and have a little more accommo-
dation so that you will be able to understand
the value of democratic life. (Inlerruptions)

No doubt the Indo- Pak war has
brought forward, on the one hand,
the lofty and mnoble heights to which
the united endeavour of the nation has been,
but at the same time, on the other hand, it
has also brought forward the degrading and
miserable depths to which the country has
sunk in utilising the noble and great victory
of a nation in war for purposes of paltry
clectoral gains. That is the tragedy of our
country.

I do not want to make unfounded allega-
tions. Here, have with me a copy of the
Times of India dated 9th March 1972—I am
referring to the Bombay edition of the Times
of India. On page 9, here, we have got the
picture of three Service Chiefs. It is the
replica of a postcard that was posted by can-
didates of Congress (R). On the back side
of the card is the slogan ‘Vote Congress’.
On one side is the picture of the victors of
war and on the other side is the slogan ‘Vote
Congresss’. The slogan on the postcard was
not that these three Chiefs were responsible
for making the image of Indi'a. luminous ; the
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slogan was “Vote Congress’. That is ho
they try to utilise the gains of the way fu
paliry electoral gains. No doubt, earlier, in g
subtle manner they tried to utilise the victon
by timing the clections in a particular waf
But the candidates were more crude and the
perhaps utilised such literature as Sel
Chiefs’ names, portraits and pictures in orde
to gain votes, That was what was happen
ing.

I want to say something about the i
lance in the legislatures. I would like to
it very clear that, while pointing out to .
imbalance created in the Legislatures, th
socialist party would never beg of the ruling
party to help us in  building the opposition,
The opposition will be built up on the bas
of its constructive work and combative activi
ties, and if we failed in that, we might fail to
gain the strength, but in times to come we
will be able to make up the lapses. Unforty
nately the treasury benches have engs
themselves not only in building up their ow
power but they also want to make a cho
of their favourite party in the opposition, T
give a concrete instance, in a province lik
Bihar, knowing full well that it is the socias
lits party that is the largest non-Congres
party—they were frightened at the prospeg
of this party coming up as the largest oppe 'l,.
tion. They had an alliance with the Com
munist Party of India ; they wanted
Majesty’s opposition and, therefore, had an
alliance with the Communist Party. Even
with this alliance Communists were able
secure only 35 scats whereas the socialist part
was able to secure 33 seats. With the help ¢
their allies they have propped up an oppositio
party so that in the Legislature there will b
Queen’s Government the “‘Queen’s oppositio
That is how they want to be gainers on b
the sides.

As far as the recent elections are concel ;.._
I must candidly admit that it is not mel
the malpractices that have created the ele
results. In most of the States it is the climaf
generated by the war that is responsible for
giving the massive and sweeping victory to th
Congress. We, on the opposition side, mus
sportingly accept this fact that it is the victor
in the war that has given the massive majoril
to the ruling Party.

But, at the same time, there have hee
States like Bengal, Bihar and ashi
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here a lot of mal-practices have taken place.
To make a concrete reference to Bihar, I
would have very much liked the President also
to say something about the irregularities in
elections that have taken place in such States.
ith a full sense of responsibility let me state
on the floor of the House that I have met
certain Members of this very House belong-
ing to different Parties—not only the Congress

they themsclves have told me that in
past elections as also in the recent elections
‘they and their Party have been responsible for
the capture of booths, Sir, I would demand
ing this debate : let the Election Commis-
sion set up an impartial machinery to find
out whether in Bihar the capturc of hooths
has taken place. These allegations are there
‘not merely against the ruling Party. Some
Congress Parties, especially in Bihar, are
_ responsible for the capture of booths.
They utilised the caste basis of various villages
_and that, combined with the capture of booths
has given a sharper edge to a political party
ina particular constituency. I think these
things must be investigated.

3
" Asfar as Bengal is concerned, Comrade
Gopalan said a lot about fair and free clections
nd about violence and non-violence. Here,
1 must humbly submit : who are the people
ho are responsible for violence there ? Many
‘on the opposition side sitting over here, have
comrades murdered in Bengal. During
the CPM regime an atomosphere of violence
'was generated and the same atmosphere of
‘violence is recoiling on them also. Therefore
‘they cannot also cscape the responsibility.
But, at the same time, let me point out that
there were adventurist Naxalites who were
{ out of the womb of the CPM, but now
have been adopted by the Congress

I THE MINISTER OF COMMUNICA-
ONS (SHRI H. N. BAHUGUNA) : Ques-
« « - (Interruptions) No.

" PROF. MADHU DHANDAVATE : You
say, ‘No’. I would demand, let there be
partial investigation and let an inquiry
pittee of Parliament be set up to go into
s question. I am not at all happy to make
an allegation. I am not at all happy to
ke such an allegation that booths have been
ed with, voters have been attacked and
s have been attacked. Whoever does it,
very unhappy. I say it, not in anger,
in anguish. Even if my party does it, I
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won’t condone it. I don’t want parliamen-
tary democracy in this country to be destroyed
But only if people have faith in parliamen-
tary democracy, we can function in the Par-
liament. So, I would demand—appoint an
investigating machinery. So, Let them go to
Kashmir, let them go to Bengal, Bihar and let
them find out whether the people did attack
the booths.

I don’t say that it has happened all over.
In the State of Maharashtra from where I
come, we never heard of capture of booths
and I would not level single allegation against
the ruling Party that any single booth has
been captured. But I make these allegations
in relation to Bihar, in relation to Bengal
and in relation to Kashmir. 1 do it with a
full sense of responsibity. In Bihar, it is not
the Congress Party alone but many other
Parties have been indulging in this. There-
fore, this has to be stopped.

In this debate, I would like to make one
thing very clear, that if the Government
machinery is not available in the next eclee-
tions to protect the booths and to protect
parliamentary democracy, Parties like the
Socialist Party will evolve their own machinery
to see that the booths are protected and
ultimately parliamentary democracy is pro-
tected, because if the booths are captured, it
is not merely the booths that are destroyed,
but it is parliamentary democracy that is des-
troyed, and if parliamentary democracy in this
country is affected and people feel that there
will be no more fair and free elections in such
a climate, then it is not the democrats like us
who will flourish but it is those elements who
have a vested interest in anarchy in the country
and who are adventurists, it is those who
have extra-territorial loyalties—it is these
elements who will gain. Therefore, I
demand that these anti-social elements will
have to be curbed and these mal-practices
will have to be put an end to.

15.00 hrs.

There is only a little and a passing refe-
rence to land reforms and other reforms. But,
what has happened about the implementation of
GARIBI HATAO programmes? What has ha-
ppened about the programmes for providing
more job opportunities? Whatever amount was
sanctioned in the last budget for creating job

I e A T Do e i
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opportunities, for urban employment, etc.. out
of that, a major portion of that particular
quantum, has remained completely unused. 1
am stating the facts. Before the elections we
were told that if necessary even an  ordinance
will be promulgated for lowening down of the
land ccilings and that the legistation will be
implemented with retrospective  effect. We
were told before the election that there will be
ceiling ou urban property.  We were told be-
fore the election that there would be taxation
on the rural rich. But all of a sudden, a num-
ber of Chief Ministers came forward with a
pronouncemicnt that all these reforms have
been shelved they will be taken up after the
clection, because, obviously, they knew jt fully
well that it is the rural rich and the wurban
rich from whom they had to create their clec-
tion funds. That is why a number of indus-
trial houses have been approached, and 1 say
this with a full sense of responsibility after
contacting the trade unions of the industrial
concerns and industrial houses. T want to tell
you that including the Prime Minister may
have brought pressure on the industrial houses
to get the donations to the tune of Rs. 20.00 to
Rs. 25.00 lakhs. Huge amounts were collected
from the big industrial houses in order to create
the socalled socialist pattern of socicty. Let
there be an inquiry into it. et there be such
an inquiry immediately. Let us try to find
how many industrial houses have given black
money to the Election fund. Let us know the

SHRI H. N. BAHUGUNA: Itisnot a
fact. Your truth has no legs.

PROF. MADHU DHANDAVATE : There
are legs, but you should have the vision to see
the legs. Unfortunately you lack that vision in

you.
SHRI H. N. BAHUGUNA: I cannnt

conjure.

PROF. MADHU DANDAVATE : I would
make another demand. Try to investigate and
let there he an impartial machinery to find out
why on the eve of the elections the prices of
sugar were increased, Let that be done, Why
were the sugar magnates allowed to increase the
prices ? It would be really interesting to find
out why large amounts were actually given by
the sugar magnates to the ruling party for the
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clection funds. All these things must be inves-
tigaied. ...

AN HON. MEMBER : His party has also
got.

PROF. MADHU DHANDAVATE : If they
had given to Socialist party or Communist
party, let the facts come before the nation and
the nation will be able to know about that.

AN HON. MEMBER : The Jan Sangh
has alo got.

st pewww WA 0 A9 SETRS
A garae | go duT g W@ F@E &
fad 1 afy qar s 5 frg frar &

PROF. MADHU DHANDAVATE : I have
not said that the sugar magnates have given
money only to the ruling party. Let an inves-
tigating machinery b aet up to find out how
much amount was given to the ruling party,
how much was given to the Jan Sangh, how
much to the Swatantra party, how much was
given to the Socialist party and the Commu-
nist party. That can be investigated and facts
might be placed before this House.

St gewwx wgww I feemw
7t § ST F@™

SHRI S. M. BANERJEE : It can be han-
ded over to the G P, 1, for investigation.

PROF. MADHU DHANDAVATE : There
is onc more point to which I would like to
make a reference.

So far as the political ife of the country is
concerned, both befure the election and also
after the clection, there is a high degree of
centralisation and wonopolisation of power in
the country in the hands of the ruling party.
We have two Gandhis we had Mahatma
Gandhi and today we have Mrs. Indira Gandhi,
Mahatma Gandhi stressed decentralisation and
devolution of power and Mrs. Indira Gandhi
strewses centralisation, concentration, and mo-
nopolisation of power. She cannot be blamed
because her weak and submisive supporters
themselves have decided to surrender their
authority and initiative, So we find another
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Gandhi of our time is talking in terms of
centralisation of power not devolution of
power, but concentration of power.

SHRI H. N. BAHUGUNA :
never talked like that,

She has

PROF. MADHU DHANDAVATE : Ido
not blame the Prime Minister. For, what can
slic do, when her supporters themselves have
decided  like that ? She 11 not required to
murder their initiative and  freedom when her
supporters themselves meekly and weakly have
decided to surrender themselves at the aliar
of Delhi's power. She cannot be blamed for
it. 1 would only blame those who are function-
ing at the State level, 1 have never heard of
a democratic country where the State Legisla-
tures do not take the decision as to who their
leader will be, but it is to be decided by the
Prime Munister. The State Legislatures will not
draide what the composition of a State Cabi-
net should be, but it will he decided by the
Prime Minister. It is not the Prime Minister
who has asked for more power, but it is these
prople who are meekly submitting to the power
and therefore there is more centralisation.
(Interruptions). My hon. friends may heckle me,
but this is the voice of reality.

AN HON. MEMBER : She is the leader
of the nation,

PROF. MADHU DHANDAVATE : 1shall
end my spetth with a few remarks. Next
year, on the day of Mahatma Gandhi's death
anniversary, when the victors of the elections
go to the Gandhi samadhi, I am surc they
will inatinctively say : “Mahatrua Gandhi, the
vibrant symbol of decentralisation and devolu-
tion of power is dead ; but long live Shriman
Indira Gandhi, the living symbol of centralisa-
tlon, monopolisation and concentration of

power."

SHRI §. M. BANERJEE : why has he
forgotten Shri Feroje Gandhi ?

SHRI B. R, SHUKLA (Bahraich) : Before
1 expres my views on the Address hy the Pre-
sident,] would like to voice my roncern over
the unsecmly behaviour of a certain section of
this House which was staged on that momentous
day when the President delivered his nddress to
the Membors of both Houses asembled toge-
ther In a Joint session. It was an exercise in
peticnce and tolerance on the part of the
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Members of this House that such an unscemly
conduct was allowed to prevail simultaneo-
usly when the President was addresing the
Members of the Houses assembled together.
We are grateful to Prof. Madhu Dhandavate
that after he has taken over the reins of the
Socialist Party, his licutenant Shri Raj Narain
and another colleague of his who had indul-
grd 1n such a behaviour last year were not
allowed to repeat that scene this year, but
that rol¢ has been taken over by the Marxist
friends who are the Members of this House,
I think that expeditious decision should be
taken in this matter and the Members who
are responsible for having marred  the solem-
nity and digmty of the oecasion should not be
allowed to repeat this hereafier because it is
quite conceivable that these Marxist friends
who always believe in the rcult of violence
and who always pin their faith in the Man
doctrine that a revolution has to comr out of
the barrel of a gun and not out of the deci-
sions of the ballot-box might repeat that scene
again and again,

Last year, when our country was facing
the twin dangers, the dangers coming from
Right reartion and the dangers coming from
Left adventurism, when we went  to the polls
in the 1971 Parhamcentary clections, the Right
reactionaries were routed and the relics of
frudalism were beaten in their own dens, and
the Marxists wete also, if not quite routed, at
least mauled and muiilated to such an extent
that they were reduced to the puosition of &
very negligible minority and they had only to
play their noisy role in this House,

There is no single year in the history of
any nation in the world, which has been
packed with such important events, as the year
14971 in our country. In 1971, the country
gave a mastive majority to the Ruling Cong-
ress under the leadership of our present Prime
Minister. Soon thereafier, when  we  had
assembled in this House to chalk out a pro-
gramme for the eradication of poverty and
for a social transformation where by the poor
could have their bread and a firmer roof over
his head and sume insurance against diseases,
we were overtaken by an unprecedented trag-
edy in the shape of the march of one crore of
refugees from the neighbouring country which
is now the full-fledged Bangla Desh,

Voices were  raised in this House that the
Prime Minister’s leadership was on trisl, the
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country was on trial Lven the friends of the
reactionary group in this Howse, the Amenican
Government  began to meddle in an undigm-
fied manner 1n the tragedy wlach was a human
tragedy on an unpiccedented scale

Ihen pressures were brought to bear on
the Pnme Mimster and hee party to accord
recogmition to Bangla Iish sery early But
she kept quiet  She measured her steps  She
calculated all pros and cons  Ihe decimon to
recogmee Banpla Desh was taken only when
Bangla Desh became a reality with  the colla-
boration and co-operation of our wrmed forces
with the Mukti Bahimi in Bangla Desh Hud
the decision to recogmsc Bangly 1dush bern
takrn at an carhier stage av demanded by the
Opposition parties perbaps we would not he
come out %0 victorions as we did 1n Decem-
ber 1971

In this very Ilouwe Shn A B Vajpayee
said that we were friendless becanse we had
not entered 1nto mulitary pact with any power
mn the world [his was during the debate on
foreign affairs 1n this House

The conclusion of the Indo-Soviet Ireaty
v another landmark n the lustory f owm
countrv A friend 1n need 18 a fnend ndeed
1 1egret to sav that mn the 1ecent elections
certain parties went out of thewr wav and lost
all sense of national perspective when  they
denigrated and defamed the conclusion of the
Treaty which has gone a long wway 1in miking
us victorious m the recent Indo-Pakistan war

We also made certain promises to the
electorate in the mid-term poll last year One
was that poverty would be abolished fioin the
country The opposition parties were comple-
tely routed in the parlamentary elections
They had 4 second wnmung in the elecuon to
the State leguslatures when they  were comple-
tely demolished

Now my friend, Prof Dhandavate, says
that centralisation of power has taken
place because we 1n this part of the House
have surrendered our democratic rights and
wvigilance and that whatever was concewved
and dreamt of by the Father of the Nation has
been given a go-hy by the present Prnime
Ministir  He also said that for this the Prime
Minister was not to be blamed but that the
members of her party were I would ask him ¢
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has he considcied the question of implemens
taten of land reforms * In the State legula-
tures the landed anstocracy was strongly i
cntrenched whether m the shape of the Congress
Gaetnment or Cotlitton Government They
were so  fionly entrenched  there that no
progressive land relorms were possuble Now the
sibject s bong ineluded 1in the Concurreent
st becsise thare should be one policy throus
ghout the country on lind reforms  there
should be onc policy  sbout cethng, land
distuibution and industrialisation ' We cannot
sulve the problum of Ik of ndustualisation,

rural ot urban unemploym nt by the pursut
of diffictent poliaes 1 the countiy 1n these
matters

PROF MADHU DHANDAVATL  One
question 18 the appointment of Cluel Mini-
sters 1lvy 1 Gentral subject?

SIIRI B R SHUKRLA  lhat s ow do-
mestic concetn You are uot to be bithered
about it For mstance, there are p unts of di-
fleiences between you ind Mr Raj Narain
which are purely vour concern, and we never
cated tu bother about them  the elerted lea-
ders havme an overwhleming majority 1n the
Irgnlature want to be puided in the appoint-
ment of a Chief Minster, by oumt Prime Mim-
ster Yoo do not aceept it and  that s yow
allegition  But cven for the sake of argument
that 1s the state of aflais thenat s a tribute
t» the leadorship of o Prim - Minster  and
the futh in her leadeship that has been de-
monstrated by the entne nation

Lhe Prewdent 1n Ins Address, has touched
the pont of povety Hr has smd that the war
has been won  but the war oo poverty, the war
on wqualor the war against ignorance has to
be fought in the same way But, as you know,
the military campaigns are managed by tramned
army personnel but the war against  poverty
18 tn be fought not by disaaplined soldiers  but
by persons who have got political affihations,
who have theirr own pulls and presures, and
therefore, 1t 33 more difficult end more one-
rous to wage a war aganst poverty  [herefore
as war agunst Pakistan was fought successtully
under the leadership of our Premdent who s
Supreme Commander of all the armed forces
of our country, mmularly the war against po-
verty has to be fought under his supreme Co-
mmanderthip, and under the leadershap of
Shrimati Indira Gandhy  the Prime Minster
and Leader of thay Touse  (Inferruption)
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AN HON. MEMBER : Field-Marshal,

SHRI B. R. SHUKLA . ‘Field Marshal’
is a term which is inferior to that of Supreme
Commander. 'Therefore, we do not waut to
acetpt your adjective.

PROF. MADHU DANDAVATE : It came
from the Treasury Benches

SHRI B. R. SHUKLA : What s the dan-
ger which is facing us ?  So far as the people
are concerned, in spite of their illiteracy, 1n
spitc of their mass poverty, 1n spite of thar
trachtional beliefs and their adherence to #ld
faiths, they bave shown complete maturity and
political sense in returning us, for which even
my hon. friend, in spite of huis reverses and
frustration, has pawd an eloquent tribute.

Now, the masses want that there should be
some sense of purpose. Chey were tired of the
climate of political uncertainty, political insta-
bility, and they were also tired of coalitinns,
defectivns and all sorts of undemrable things.
Therefore, they have given a complete and
massive verdict to us. And even if there is no
vppasition in this House, T want to submut that
there are voices amongst ourselves who arc
conscinua of this responmbility . that the coun-
try should reconstituted on sociahst lines. [
invite my socialist fuiends to abandon thor
acals there and come and occupy the benches
here, and their voace, even of dissent, even of
differences, shall be equally respected, we have
coliaboration; we have alliances, we have sympa-
thirs, not with individuuls or parties bur we
have sympathics and collaboration with pohcy
and the ideology which they adopt and which
they practise. We cxtended our help and co~
operation and we made nlliances at some
places with the members of the CPI because
they believe in the same destiny, in the same
Hlne of thinking in which we belicve, vou be-
live, but your Raj Narain makes alliance with
thase who are reactionarics out and out who
take contributions in the same way, as you
allege, we take contributions, which fact is
stoutly refuted by us. Why did you not succeed
in getting donations ? Because you have lost
your markel value. People know that you can
not succeed, My DMK friend bas just stood up ;
Sz han got his own  Government and probably
‘that {lovenment is doing well in Tanll Nadu
ol thevelore his market value has not dimini-
shitd so Dmuch: sia fhe value of the persans who
wommilititpd the conlitlen Gevernment in Bibkar
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and Bengal and other places. We have got a
leade:r, m whow people have got faith. Demo-
cracy cannot be run without muney. Ewven in
bigger demucracies like America and England,
donations are coming forth. We do not beg
for donations but if people give donations they
arc welcome, We did not go with a begging
bowl to the United States for helping the *re-
fugees, but il help was coming forth without
strings, certainly we do not like to spurn it. It
13 in this context that you should view the cons
tributions or donations, 1f given at all, to the
ruling party.

The Preadent has in his Address spoken
about the rreation of a task force. Certainly
progiessive policies enunciated by the Central
Guvernment get bogged down at the State
level and the bureaucratic empires created by
the erstwhile public servants coming down from
the British days had not chauged; their out-
look is mustly outdated. Therefore, the creation
af a task force is necewary for the implemens
tasion and enfurcement of the socialist policies.

We are now complete masters in this
House as well as the State legislatures. Poste-
rity will not excuse us-nor would there be any
alibi—if we do not swiftly utilue the power
which people have uumustakably given to us in
electinns, bath 1n 1972 and in 1971. We have
to bear 1n mund constantly these ringing words
of an English poct: “We have prumises to
keep and miles and miles to go before we
sleep.” We have faith in ourseives and in our
leadership. It we give her unstinted support, it
should not worry you. You should be worned
omly when there is failure on our part 10 keep
the promises which we have made,

SHRI N. SREEKANTAN NAIR
(Quilon) : Sir, I have already moved the
following Amendments :

That at the end of the motion, the follows
ing be added, namely :—

“but regret that no effective steps have
been proposed to eradicate poverty.”

That at the end of the motion, the
frllowing be added, namely :1—

“but vegret that no weightage i given
to the State of Kerala which had been

hadly neglected in the successve Plans in
the matier of Central investmoent in the
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Public Sector and v railwav hnes and
worksnops *’

That at the end of the motion, the follow-
ing b added, namely —

“hut regret that the UUmon Government
has taken no effictine steps to revitalize
the traditional mdustires of Reialy, Iike
coir cashewnut nd handl wm ™

That at the (nd of the motim  the follow-
ing be added, namly

“ but regret that the fall in the praces
of cwonut, peppar and  other products of
herala 1» not countered by effecuive steps
by the Central Governnient ™

My cfort will be to thiow light on the
grievancees of my State beeus to indulge 1o
mere abstract political discussions 15 1 think,
of no valuc L«t me pnnt out that except tor
a pasung reference to  \rthik Swaray, this
Address as s statement of policy 1s the baldest
and the barcst made by Preudent before any
Parhament  lheie has ben so much
stress and  strain in the  States that  the
Government could not finalis¢ their tune-bound
programmes and poliaes far the next year
I tan under-stand that If they adout st 1
can appreuatc it But of thiy think only
of then land-shide wvictons and forg t thar
promuse to the propk of thus country, then
the sstounding majrity that they hawe por
and the astounding suppmt that thev have
got may tuin out to he dangerous for th m

Lht slogan o* ganbs hatao, which has been
picked up by the tceming mulbions, 1 not
being implemented with  scrioustiess  lhe
present mass upswige mav take 4 disastrous
turn in future if therr aspirations are belied
Ii the Government dots not utilise the 25th
and 26th Amendments of the Constitution
and does not bung forward progressive legus-
lation to see that unemployment and poverty
are, a3 far as possible, countered, if the
Government does not give fowd, work and
shelter, of some sort, to the teeming muihions
of Indis, the future of this country will be
very bleak

I must also add that whoever nmught have
been responsible for 1t in the begnning,
goonda ray is not something healthy for a
democratic life, and the goonda ray i West
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Bengal 15 going once  agam to recoil on its
patrons Therefore, in the interests of demo-
cracy, those who have come out successful
m the elections must sec that goonda ray s
put down in West Bengal once and for all
It not, they will bt digging thear own graves

Now, I come to local problums, the solution
of which alone wall ultimatdy  solve the
problums of thus countrv  Kerala 1 the one
State which has Ibxen disenminated  against
most evel since snde pendence i the country
1 am histing some ol the the discrun wuons

Kerala s the me State mm India which
bas no hasie » heavy ndustry athar m the
prvate or the puhlic setor

herddla 1 the onc State in Indiy where
there 10wt & smgle armament factory or
ammumtion factory 1 ordnance factory or a
single unt of deter to produd tion

herali s the one State n ludia where no
public sector undettaking worth the name has
been wt up since indept ndroce

keiala s the one State in India where
there 15 no Central Unnversity or no  Cantral
Technologiral or Research Institute

keralq s the one State i India where
the rail routemile per lakh of the population
15 only onc-third of the dll-India average and
wheie 1s not a angle raldlway product or unit
or tven a single rallway workshop,

Keral: 13 education and  the  hughest
ptreentage of rducatiun and the lowest per-
wentage of employment

herala o the one State m India which
provides the lughest poreentage of foragn
exchange and gets back the lowest percentage
in the quota of umports for industrial
development

Yet, the Government of India has now
rejected the cluwms of Kerala for sctting up the
Crom-bar Switching Equipment Unit, through

two telephone umts  After selecting Kesala
for the establnhment of a Precision Instru-
ments Unt, after the State Government had
acquired the land and made all the prelimi-
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nary arraagements, after the foundation stone
was laid by an eminent personality, the unit
was unceremoniously set up in Kota, We
were promised a sccond unit, but we under-
stand that the Kota unit has advance its
claim for further development, They want
poeumatic instruments also to be produced
there, Therefore, cven iff Kerala gets a second
unit, it will be uncconomic. So, their love
towards Kerala is quite patent.

The Geological Survey of India was asked
to conduct a survey of the iron ore mines of
Kcrala. The survey has heen going on fur the
last five years and is not complete, The survey
of places like Clalicut which are very rich in
iron ore is not completed because they do not
want to give Kerala a pait-based steel plant.

As 1 have pointed out, Kerala is a back-
wardl State in industrial development. The
State has txlay 52 applications for incustrial
licences from both the private sector and the
public sector.  But they have not been consi-
dered till now.

The hawe mdustty of Kerala, which is
almost a cottage industry, which povides for
lakhs of people is the cashew industry, The
Central Guvernment stepped in and  we  wel-
comed it in channelsing the import of aw
wuts. But the Cashew  Carporation of India
has been handed vvir to a set of bureaucrats
who do not understand the A, B, €, of the

industry. Fortunately, because  the State
Government, the workers  and  cverybody

cooprrated  with it, the CCI could make its
first year almost a success. But towards the
end of the first yeor, they did not buy sufficient
raw nuts from forcign countries at reasonable
prices and supply it to the processers, so that
all the industrial units including the State
Development Corporation had to closc down
for more than 1} months. Then, the workers
had to start an agitation. Thousands of
workers-men and women—had to demonstrate
before the Kerala Sceretariat and  the office
of the CCl at Ernakulam, They had 10 be
arrested and removed by the Kerala police.
All this happened because the CCI set up by
the Goverament of Indla is not doing its job
properly.

The coir industry has been vur traditional
indvstey. Tt supports 2 lakbs of familics, The
whole family—father, mothcr and children—
sit together and do it on a cottage industry
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basis. The industry has been in ruins. A
major scheme for its survival has been submi-
tted to the Govermment of India. Teclinical
experts scrutinised it and at last the scheme
costing Rs. 6.9 crores had been accepted.
But the Government of India does not say
what portion of it is prepared to advance and
how the finances are to be found. As a
resalt, the erisis in the coir industry continues
and two lukh families are starving. Coming
to the newly started master-plan for the
development of fisheries in Kerala, Kerala
wrent far alicad without any help from the
Centre, But the Centre stepped in and started
giving licences to big people. Birlas, Tatas and
monopuly vested interests applied and got
special licenees for trawlers to be imported, so
that the small entreprencurs in Kerala could
be smothened.

Kerala, ax you know, Sir, is deficit in
foodgrains. We have 7 irrigation projects and
every year we are given Rs. 1 or 2 croves, which
would not suffice to miect the overall expendi-
ture of the ctsablishment. We have applied
for more moncey, but the Centre is not giving
it. 1f about Rs. 15 crores are provided through
institutional finances for the next few years,
we can tide over our delict and become a
surplus State, But the Centre is not  heeding
to this demand. They talk of socialsm ; they
tulh of party and ¢ quality between  regions
hut in viTect, in actual practice, ey ignore
the small fries who have uo influence with the
Uentre, who are fur away from the Centre,

Much Ly Iwen said in the President’s
Adidiess about land reforms, There is so much
of talk about the wonderful and model land
reflorm legislation of Kerala, But the Land
Reform Act of Kerala is being threatened in
the Supreme Court. If this legislation is
smashed by the judiciary, if the Supreme
Court takes the decision  that this  legislation
is null and void then one and a  half lakhs of
familivs would be thrown out. We wanted
this legislation to be given shelter in the Ninth
Schedule, Though the Government of India
agreed to it in principle, they have not cume
forward to implement it, If tomorrow the
Supreme Court says that this Act is null and
void, then one and a half lakhs familics would
be thrown out. Then it will become a battle
between the police and land owners on one
side and the landless people on the other with
the Governraent of Kerala watching the whole
thing as a helpless spectator.



183 President’s Address (M)

[Shri N Sreekantan Naur]

I'hen, we do not have any major acro-
dromes. Lven though un acrodrome has been
promused to us years gy we do not have even
proper scheduled ar senices now  Then I
want to inother very important pomnt, namely,
houses for tht poor  1he Central Govanment
prepased 4 scheme and  tat-marked « sum of
Rs 1 crores for that Lxcept hrads no other
State came forward with a detadea schemue for
housing the poor Ihe foundation ston  for
that scheme 13 bang lad on the 1§ May
Now the Gentee take the stand  you uc the
ouly State which hu prepared + scheme , ff we
give you money then the « thu States will abo
comt forward with schumes ind 1tk for money’
Dots it mean that they want ¢ allow th
monty to lapse, rather gving it to herala ?
Why do they not give this monty thas year to
Kerala and next yt i to another State whidh
has piepared a scheme ? The scanbist- nented
and socialim-propagating  goverument should
come forward with mwoney for such schemes
Otherwiee my fniends from  Werala mcluding
myself and the ( ongress members who are
associated with thes scheme will net be able
to mwwe about n KRerala  They will be
gherraoed by the common people The com-
mon people will ask what has happened to
our housing programmc

1 do not want to refer to how the policy
on ciwonut, pepper and othcr cash crops of
Kerala are deterrmined by Fatas and other
bag industnal magnates from Bombay

Finally, the hon Pnme Minister has
reachid such dizzy heights  If there s any
fall from that height it would be disastrous
therefore, I want the bon Prnime Mimster
and thc Government to try to fulhl the

they have made fiom tune to time
and sausfy the aspirations of the common
peopic so that dire poverty, uncmployment
and the problem of bousing may, at least to
a crrtan extent, be mitigated

SHRI DINESH CHANDRA GOSWAMI
{Gauhatyy Mr Deputy-Speaker, Su, I take
stand here to support Motion of Thanks on
the Presdent’s Address  We are about to
complett one year unce we met after the last
mmdeterm poll and when I look back to this
year my heast 18 filled with & sense of prde,
pride for the achievemints of thu country
both o the international field No refereme

L ccwments of last year can be made
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without a reference to Bangladesh and so st s
in the fitness ol things that the addreess of
the Pirudent starts with a reference to
Bungladish  We ane proud not only beeaus
wt have wun a war against Pakistan, bocause
miny a country has won a war m the past
but wi aie proud of the fact that we fought
awar not fn the comenuonal reasons but
fi1 reauns which have no pardld m the
human history We fought a war to help the
people of anotha untry to achienve  the
we s of democrwy and for the dofence of
bumn an freedom  and 1 de not thank there s
any paradl i in human history when 1 country
fought war for whivang democrate  wdeals
by the paople of another country

15.40 hrs
[Surt N K P Saive m the Charr]

After the war wto dwl nut govern the
country , we left the Government to ats own
people  ind we hive  withdrawn the army
within the shoitest  powtble tume-—another
fraturc which has no paralkl in human
history  Therefure when we look back upon
the last year we have got every reasors to
feel proud about 1t

We are now fighting 8 war on another
front—the war agminst powverty, a war which
1t 3 much more difffeult to win It s the
slogan of garibt fhatao that has appealed to
the masses and it 15 becausc of the pledge
that the peeple 1o the ¢ntire country have
rallird behind the Pnme Munister ‘W have
made pledges to the prople and we must be
able to fulfil them ; we must make all efforts
to fulfil them because of we fail to fulfil them
wt will betray the conhdence and trust

rcpused by the people in us

In the last ycar, becaus of unforeseen
carcumstances, much development could not
be made in many ficlds, yet i the conatitu~
tional fielld we had made to very important
amendments—the  Tweoty-fifth  and  (he
Twenty-Sith Constitutson Amendments. By
the Twenty-sixth Amendment we have done
away with pnvy pursts and by the Twenty-
fifth Amendment the Government has taken
upon itself the power to take over peoperty
for the furtherance of the Directive Principles
faid down in article 39 (b) and (¢) without
payment of market price or compensation.
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But if anyone fecls that these two constituti-
onal amendments by themselves will lead to
socialisn and ecquality, I think, he has
reasons to feel frustrated. They may lcad to
national equality but they will not lead to
equality uniess they are followed up by
fullow-up measurcs.

Therefore, it is necessary that we take
important measures on the ecconomic front.
One weapon which iv eswsenual in that ficld 1
the woapon of self-rehance.  The last war has
taught ws a hsson, the lewson of how danger-
Qus 1t 18 to rely upon fur(“igl‘l economic anl
Therelore, we must cultivate  the halut of
self-reliance and we must make a careful
hushanding of conntry’s external accounts
It 1t the leadership of Guandhip and  his
ideal of swadeshi  that  gave us politcal
freadom,  let us hope that it as the leader-
ship of Prine Mnister Gandhi and her new
slogan of swadeshi in a different context,
which will help i the  achievement of
economic independence of this country

The President has  taken satisfactions in
the fact that there has been improvement in
the agricultmal ficld and there has been a
rse of pmduction to 108 million  tonnes of
foodgrains.  Obviously, there has been
improvement in this field, but we must take
note of the fact that the improvement has
not bren uniform throughout the country.
The improvement has been only in some
States 1 come from the State of Assam
which has all the potentialities of agricultural
development, but T feel sorry at the fact that
there has nut been any improvement in the
agricultural field worth the name in thws
region. The land reforms programmes only
on paper. There has been o proper
implementation of them. 'There has been no
impleraentation of the isrigation facilities or
of rurml electrification programmes. I feel
that there should be unifrom improvement
in these directions throughout the country.
Improvement only in one particular arca
will not help this country in tiding over the
difficultics in the economic field.

There should alw be reappraisal of the
price policy. Undoubtedly, the price struc-
turc was kept under a certain amount of
check, yet we found, s far as some basic
commaodities were concerned, that there was
an shnormal price; in fact, this Howe had
debated more than once the rise in the price
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of sugar. I ferl the Government snould take
iounediate steps to see that so far as the
basic commuodities are concerncd there is
no price rise or, if there is a rise in prices,
it can be checked and there is a certain
balance,

In the industrial ficld it is unforunate that
the dewelopment s not at all encouraging.
[he recent Ecomomie Surpey shows that the
incddustrial  development has fallen from 7.1
pereent in 1999 to 48 per cent in 1971,
The President has called for 2 moratorium
on strikes and  Iock-outs—undoubtedly, a
very lofty wdeal—-and let m¢  hopt that all
pattics and labour leaders will tey to achieve
it But, at the same time, we must be able
to generate 4 clunate in the country so that
the devdlopment 1in the industrial field does
not help a few monopolsts or few indust-
fidlists but that development goes for the
benefit of the people of the entire country.
It s on the gencration of this climate that
we tan cxpect a development in the indust-
ral ficld ; otherwise, 1 feel rven a call for
a moratoriumn on strikes and lock-outs will
not be of much help.

I am grateful to the President for making
a reference about the porth-castern region.
You are aware, Sir, the entire northe
castern region is very complex and sensitive
region.

The region 15 composed of pepole of diff
erent races  The people speak  different
dialects and languages. The people are very
senmtive. It 15 onc of the most backward
areas, Unfortunately, the development in this
region hay not been to the desired extent.
We arc grateful to the President for making
a reference to the north-castern region and
we are carnestly looking forward to the deve-
lopment works 1n this region.

Now, the optimism that was generated by
the Presadent's Address by his reference to the
north-castern region, to a great cxtent, has
been diluted by the Railway Budget which
followrd the Address. In the Railway Budget,
we do not find anv mention of the northe
castern region. The hon. Railway Minister
promiaed to us the extrosion of broad-gauge
line in this region. Rut there is no meation
whatever about it in the Railway Budget.
et me hope this reference in the Premdent's
Address about north-castern region will not be
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a mere reference but that ymmediate {ollow-up
measures will be taken for the improvement
of this region After all, the emergence of a
free Bangladesh has changed the political,
cconoraic and social complexion of the north-
castern region [herefore, the Govornment
should 1n the fitness of thungs give adiguate
attention to this region

Shn Madhu Dandavate made a reference
to the imbalance of legislatures ¢ men-
tioned that there has been a total edhipse of
opposition both 1n this House and 1n btat
legislatures Itis a fact As a person who 1
wedded to democracy, I feel, there should
be healthy Opposition  But for the eclipse
of Oppustion he cannot blame us He should
search lus own heart to find out why there
has been on echipse of Oppusition

He talked about convictions 1 ask lum
Dnd lus party for all thisc years act upon
convictions ? Is it not that hi party winch
talks ahout socialism joined hands with rcac-
twnaries m the last Mid<terin poll ? Is 1t
not that in the last clections has party tried
to raise a communal bogey of Bihart Mushim ?
After all, the common mwss of prople, crores
of pcople, which meaus ot motherland India,
have attained  sufficint pulitically  moatunty
ey can not anly lovk to the pledgrs made
but can also try to axertain the mtntions of
the partus who make them  [he common mass
of pcople mty be illitcrate but they have sufli=
cent political acumen in them  (Interruption)
May I tell Mr Jyotirmoy Basu that after 25
years of Congress rule, the prople have repo-
sed confidence 1 us and after 5 years of
Manast rule in West Bengal the poople have
rejected them ? Therefore, 1t 13 for my frunds
hike Mr Jyotirmoy Basu to try to scarch ther
hearts and find out what has kd to thar
cchipse As a pervon who has firm fath in
democracy, I feel, there should be Oppountion
But the Opposition must be healthy If the
health has to be generated, it 13 for them to
drive out the grrms of ill-health

In the last war, it 18 the combined effort
not only of us but of the Oppomtion and the
peoplo of the enure country that helped
os to win the war As [ have amd, we are
now sagaged in another war aganst poverty,
Let us hope that the combined «flort of all of
us, the ruling party which has got majonty
both 11 Parhaggent and in State Jegislatures
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and the Oppomition will help us to fight war
agunst poverty, so much so that when the
President wall debver his  Address next year,
there will be smigmficant features of achieve-
ments on the battlefield aganst war on
poverty

With thue words, I support the Motion
of 1hanks
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w7 & At g€ &, faegm woee ATe-
fedrr &Y A7 ey Y e MEv A fama
& ®r ®7 oF O fAma Sify g
Uerge fefrsfaas & a3 2, o ar a9
areAT & #EATE @ g @ A\ S aIEr
Jaa ¥ 137 ot & FFH o7 IMFAT
femmar & 1 s AT fasw feegeAa A
TTE I TET R

qafA AgEw, TAW &1E §&F A4
fr @ w aga afEr & ¥} waAgA
gAreETd §, ¥ aga froamerd g
9T ¥H FeTE §1 YET FIIR H ATAT A
fom T ¥ A9 T 3w AT qwr A9
igRman AT g@ ¢ fr aEE @
aw & fr AT AW gwEE F 9y Oy
2, AT W 4T AWIETE! degasdr
® wrzAr & %fad gwrd et w5t wd-
wEAeqT §Y A F fg ¥t § o1 a7
Qe a-smavaT ¥ 1 qunERr ¥d-
SqUEAT ¥ MW §T HE o4 TEy 2 1 AR
g & o7 o agA arsrEr @ Qe
H4-qqET ¥ IWTRA § g1 FrAT 97
qatafrat 1 sfwrrr § wafs ww A
Faer It Ygaa qv afgwre ¢ 1 @
AW TF g TAAE) H-SqAeAr ALAL
gy WA A AT FROAATK T AT TGV
R m w4 feam @ o9& faw xaw
fiear o 1 g AW A AT AWTE W
qr g feow 1971 ¥ oy o= T
fir age ¥t Foowr g, sfwPrmard
wfesat ¥@ 3 wror v o § s waf
¥ ool ¥ were § Y Swg et ¥
iy &t @y fogrk e frar R @ -
fry ey e gowre amerlt & "o
N pw oW, vafeg fear Fe sl
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TR ¥ AT THAS AT FTHAT WY FT
7 A% | THI AT A FW USUT N
e & fqm g g @ SaT § gEw
gi57 ux afd ¥ A4 AR 74T qogw
agaa wxm fear | gwrd srw qued
AT A AT 1A aw Wi A d |
A7 T A TFEAT AT A%, e
g1 A% | AT AT SOTE AT BT GETH-
aT F ywa7 fawam 2, g & a9
fagars & &Y a7 7w fr fa Ao
71 feurgst /1o 910 mHo ¥ Trszafy &
Ffwwma F qug frar 399 Qg
I | JT Ho e TRe I FFTA
qATE 7 ATTY A@ fa IAHT WA AT v
27 faaft MZ anfram g g o s
A areT AA #0177 T yaeg @ froew
oy T faer & faawt e g A
arfew | afs 797 v q@q7 *7 AY fgar
ar faeggr sfaem 77 91 9 e
A ¥, SAWH FH AE FIA AT ALY
A7 FAAT FH OATE FIA ATAT AG ¥
g a #1 fow vt o7 § & gardt
qrEr T our g fFogwr steww @
9 gE STEEA %7 S feeT Ad
foraer favm 39 @17 $Y 8 5 g W
¥ ¥a7 & @rg avg Ay ferifedr o ga-
qEAT GaT g vEr ¥ W freaw ¥
F4q frgr o3 | 7= St ewAdiT -
iR v fr g wr fF 57
QT AT3ANA FET ACFA A7 A AT
v @ fr gy Awwe gTew adl,
AT U ATHEAT @), T 9%
#frer AW @ (Wwww) IR
wy  (wwwm)

SHRI JYOTIRMOY BOSU (Diamond

Harbour) : Lowcst in the world-73 dollars .
(Interruptions)

SHRIMATI SAVITRI SHYAM : I am
ready to argue ..

MR CHAIRMAN : This is not the place
to argue. Kindly address the Chair.
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SHRIMATI SAVITRI SHYAM : I say
that the national income has increased. If
he contradicts me and says that the national
I come has not increased, I am prepared to

argue.

&t aaefa wERE, AR W H F7
¥ &7 ¥ qga ¥ gaw | Ayafrs &y ¥
FH FH GAT I FARIERA F TG
wrad gt A1 Iey g Uy ArA-
ot 71, TRt wEw a@r 0 AfEa
w¥ gy arg & &7 avdr § fr e
TJA & Arg 99 gATR AW § feedfy A
Y, FFAEAAT AT TG oA wTWT A
WYY | AT ZATL 3 H 9 §F FUAT Iav
A SEH T AT FT FROAT AT AT
ot a%ar ¢ i fra @ awre § TUEw
A FTHE IR M T F
T duTy TR W H R AR A
#Y qré focet &, feedfid) fraet &, aready
@At & F9A1 H AR FAAT F TRAl
¥ goat # foverar Praeft &1 g@ @ &1
#1¢ dwifaw sgea™ ar dmfas geTar
AR qrg Ad g .. (Seem) ..
X FrAEFEN T A w1 8w s
qrf #1 qF AL FT ATT AT AAT T
#ez faemr @ o%Y 7as v Ed A
&1 8 1 & AT § fadgs s s
g ¥ ag Sodemr ST A SEW 43T
TOHIL H9gAT TET §  AqA 57 FT FWY
A% ¥ el F1 2w F 53 § A7 3%
FIOT HEWE & | TG /1 AT AW AT
X & | o &x # g7 F7 qAv Aga
@ sramaw § g I T & A
TR T g1 gawr oforw qg e
fr ori w1 amare fadm & FW S
9 o wEem A I W 9T g 47
FG AT ¥ 99 T NFT FHILCH a9
e fora® 7z ga @9 § o F1 &T
gl FTET o Ay feaer ganfaws
WA I T AT # ¥ v omR
wifgg @R ww I & wed Fraf

_'-'ﬁ&it&srﬁirmm wfee) #ﬁrhw-
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& oY ag o § Trarevon ¥, fawre &) fEw
ok dm W dwifawt atr andferza wr
T qgeT A, a1 gAR q@ -
fafrgfea afadar #r st g0 o §,
qAaF §, O &, ag frdr ga% gov & A
fasrdy « #r qaraandy @ A AW E AR
qAIRTGAE AW A AW §, gL 9E ATE-
fezg &Yt Trarenfasg w1 AT
ar | F1F ®v grdr freard 9a% H9%
g zfafrefes afadw & 9t adh)
Afss ol g qeard ¥ v fv ardo
To UHo UMfaATT # =i Frwer 91
Iq AT F Y AT T {F ATAT
¢ Foifs SEf 1 ag g W0 & fad
g gumdr & & g% faars ad)
g, afra & szt g fr @ 2o & dwfas
AT TeraTfoeey 1 39 gfer & Rmar
aifgd f& ga%r w9w o gy @
T A AW A q@d g oavdr , g
I A g, AR A ¥ g, A s+
Freaml R g oar fer =g ¥ @
% faar gava w1 a9 avar g

16 hrs.

g g ¥ a afedy dar w1
of s gfear afads & we a9t
gfere afaw &t oz & 97 @ §, P
I Wt FamrAar feward |Wr R &
qgrr et § fr osmfaz s gfear
afads & Ay v & gad 4feE,
oF-wqar A wifgd | AT FET gy
HTAEF ¢

FfY @t sl & Gfwdz A
Ty g agy Wl g I WA
qa §1 {w w7 wifs fggeary g &
T T & JoqosTo F o F Slw #T 1
To UFo AYe ¥ &3 FT TAN FHA WA

®Y eary fearA wY aevaw oY 4 ) ¥

o ¥ fwfr freoft §, vl wgfe

froh 3o e v qut ot row
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g€ 1 & aft aww ar§ FF wET w@r Hrow
oy | Q&7 Ay & 5 awdaT  qifeer
T grewr uftwt & ot growmw &)
tur wat & fF €W X Wi & Oar
gwer & fF ag @@ gu ewT @1 e,
EYAT WATA ¥ A ST AT
T AT TR AR WA IFHT 3| gaw
& am & w5 At fgrgen & o de
gl & Sud A gawr A froamgg &
foeidg 39 &9 & aF Irardy § FF aww
T FAA FATT A1q femr 1 &fEw ferar
gwET AT AFETAEy A A
a8t AT T F A7 g Frwar v Ay
1 FXET T W Y g T@AT qMEA
& | &SI IGRT oY A1 v § ot
ga At & i Tl wifed

wq WHUF wex FEAT ATEAT g
ITSUT & A/ AL FE T UF §F B G
T § | AN FEHAT FrenfeanT gAr
arfg | TG Fw-wdfa gwAr § ogAw
Far 5 U A wEEY 47 SyA4T AR HT
HW@T | WUE I FERT HT AW B, BN
Y AR AT g & oAw T
ATH!I FT T9UT AT FFT AT 7 AR
TIEY B AT § wqy FF, =7 Yoo T AR
*qar SYeT & | AEETT B 77 Ter Ay
fr frg am & fod soar w@ar 91X a
g7 fraT 9T, T WY T T A OE
a<e o) g dea & R AT s
et § oz gad av% g8 AR oA
et &t & 1 A A grr e 1

Wt guw T (qTe) @l
gy, WeTer A# AR & o gy
Tk § ) oo waw fafes wnd &, 3T
wrq ¥ Ivard) arAeed  aar gfaoredt
wiafparendr ared A frwr wwa }
dvfrgar oY grewarfyear | fegea &
wrreew waqr § a7 et wod F w10
et § ) Wit i gat faere frar § &
o s ol 81 S e f fe
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T AT AT awar &1 faww
AT OF a7 g A8 wle® o s
A aferft qqr at SaTe S oamy
TWRE I A SE ag Aev 2 ow
qF WA Pem A qFr A GR ¥
GIeT ATTHT 97 WEYF  AE FF
A i ¥ sqer W gw &, awaw
ATeT ST FT T QO AEY AT 4

AT TN gFRTC ALY farar o gwar
f 2 & 7ot §, Y HEgd @y i R
%9 ot wHTC A AT s gwar | afew
¥ HEng AT Al & Fvow v §
q T ZW AT AAT TE T T | g
T ¥E AT wrar e fE ogmR @ A
fawmd a5 T € I T A o
HFE AT & 99 AW g & f
1961 X 1970 & fiw ¥ 60 wfamer
qzmg It ) AfeT ga% ao @9
FRAMT & 0 FF I1 N wogc §
IR FIAT ATIET HTT oY 1948 F
1417 5~ 41 a7 1968 ¥ 3357 2224 %o
7 T )

§ gvrn wrgmr @ fF fam s
A HFTE T3 37 LY qogd 7
1T A @R AE AU w) wgmg
T3, 70at ¥ A9 wIFME AP AW IAET
ThzT # aFT T & a0 A8 ? g af
@ fegema aqr W, s @
AT ¥ G TS FT wFar | AT s
T FHAE AT FATT RS grar
qagA AT Earaare 9, AAnnd Y &
A FTAT AF JTH AJT {, AT AvAN FIATY
FTIF FE w0a # AT ¥ A
¢ 3% a7h gardt gfee ol | &few am
ar ¥ gg ¥dr arsd & Wy fafge g
& 9T sveaer 1 @y gu € ag fafew
g § AP WTATE W, §8 gonrardy
oFT A AR AreEA ¥ gz 43 g0
araer & foerry sgw v § wte AYe-
gx o gt A &1 o TF ITET AR
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[= g wrm]

T T aw av g few ww ¥ s
FL f5 o qrxr o # 39 A
) wqraaT Fefr formd ww e @nfu-
W9 & 9TY &TT &Y gAY ! A SATOHATT
Y iy A & e H aw
Fgar a4 ¥@ar g fF sama §F ax
¥ firoae ok & § waAr g, s E
qit Fiwel ¥ ggAr ¢ fr S #
firaaz o€ & 1 gwA ag Avar & e g
Fet W #, 7w wras g, 5 foaa-
&rf ¢, AFEE @7 arEwETEg 2,
weg-fagent &, smwmEEA @ et
aFoqar &1 W AT AT A A
gwar g ?

vy " 1 ZHAT ;g £, 99N
fawas war &, TRy f& sf=wr ot &
¥ T1F TH | R Y ¥ A AH
g sy v § 1 wiad sf=orofr &
w arq ¥ q09t 7 fagam fean, oD
g ErMt + g Fr€ IAT1 TR G AT,
Ty AT AL 9T, OF qreAtanar 4v
#fira ET #1 g7 9N F 9gH W S
arEAT 1 % AT FAR AR F A9 97
gray & arw wiw wig # 2w witw &
At qv A1 @i F e #toery g
2 W AT ¥ 3g ad § vim
agt =g fr @fawr sy &Y, afes o
ared & sy ofmmdt Fgar =nfed
g g ¥ wat & ofr farwr afr
THHT AF FIEICFT sgT AT § AT
gwe! a3 ot @ B avan @ area
& F9¢ W sy wnvar awdr &, & g
AT 7T E |

oTe AT FfEqEHr ATHAT T
€Y gam, a7 qfere o get g &
et A e sy a1 AAFT T FO
ot gavr #17w a7 & B gwrw
giut tw afemlt wfeal
qrar, ag afereh afedt &

%,_aa

-E-

=T
faw
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AT JSTT & | ATH wrav o €7 dav
g1 ? g Afwlt A w0 ¥ o
grar Y gfeemsir wferai et ¥ sww=
gt § gawT w1 g & gfes arfire
T oy & fast @ &

AT A AT PR ST § g%
ar ¥ fegeara # AL AL QAT
&3t 8 Br zm arewarfas @eary ad
A, AfFA BT A0 W7o qHo Y AT
7R ? onfaw 3w 9T dgw smA W
1€ adar 2 av A4y 7 ag arw gr-gr
=1 ¥ faum w7fen o @, A aAr
T ¥ IvF fawg wawr 4@
wtfed | & Fzar stew g fF @
fegemma & 1 7Y @ W o@w wra
qzr gyt 2 fF Z9 &7 woEw ¥ A
9799 AE F7 AT, AfEw @@ A
Al 0T BT HFW S ? gH g
& arg udfr arfeat 617 geqrat wv gwe
FAT P 17 a8 FTR SR waw
IS X A &Y gwar | AR www
arAT ATEHT FAT AT qrr AE o Owar
BILRAFMHAamr aqar ¥ & srrar
aTEAT § fF A & 9w A ger H
BN AT A% A P @ 7

g9 AT ®1 AT Arfagt § IAW AN
qarafaat & o7 fafgr gt ¥ § gomar
2 fawrd § g oy w1 famor gt
?) e S aea giar 5O ¥ fag
AT FATY Ftw AT § | Afzhy o)y sy

aiw fear § 1 ggrei 9T ey wfemy WY .

aied § | afer ot fawrk & Frg anf

wrtm&-rﬂm%irmimgn
0% O v9 vl ¥ genr w@ amr
& oy wrger § R o anfr & o
farereor ot st WY rfirelt wong & v
§fr e g frgs anfte wliy wreft
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A fourd & frg qrlt frer &% 7 ot
‘whfrE g A W wTRI W @
qTAY AT & YT WY QYRR qUT & @
Y wofY ety & a3 &, faw
qrE AFT TEA § IAFT LY a2

@ ara AT F AT AR
TAar . qfq w1 qrEeR aww fEEn
affmwn o A 2 fF Al F O
Wt q=e a7 Sywrs; wEM TE R oW
e I T8t g€ °r AT PRy amer
TAT § FT IR FeH AT IqAE WA
T & a7 wE ¥ ? s ww Iy
®t wftq frm o e 2 oGt Fmoaw
it gfeas adm sREr w1 A aidt
§ * wr gfm vl sy WY WA &
for aveft 2 7 Ay sty 30

fifear a7 & gw FAA &, FA
@M A Ew W &) afer 3T A
T qrAF ®Yq o 7 A w s
¥4 g9, A HOT UE AT qATAT
farg =TT geT & ¢ W17 T qTAATE FATE
TEE ) AW AW FA A& gEE FW
T @ &1 AfFA ¥ ST SIREAT g
fis #9737 QAT AT AT AT aT
AT foergr garm at 3o AT £ @ A
IST AFT &, TA® AAA W W ATAE
farg oLgT g & 1 ATTA I W qAWAT
T vy fEar § A2 avgatas AT
®1 wrr faey Fraw & mEome R TR
Ry gE fwmar 2
AToX ey oF fF o AT & 69-
wer ¥y ¥ wr@ gare gom o Al
vyt Frormal 93 A w9 T
wef W & g A o AT F AT A
frger wit g ag v @ I AW R
Ry & oY wlhw v &, I I TEW
1 wlvwr war g, Ug W WA O
T § 1 wrey qF 7w @ &) §TH
ey ¥ o wgwTl ¥ oy T ¥ R
. urew 3 ity sefiey wrern wia @ &
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9T § TAF JAANHT 7 a8 3578 TIaATC
R wwEr ¥ 2247 wav g, g o®
1451 TrA7 & 4Yv w9 7 1927 AT
2 W arER Fqar AT R Fr e
oy ot frar rdw 3w 2

TR AT ARTIAATET A4y w7 AR
M7 w9 &) Aafer Iy fg ag
arasa® § fr dwfew a1 qzr faeor
&) M W @A77 37 SfFaT &
? foast anr a% o gw gEw ad ww
2 [ o & ofem oifafmm a gy o
F=% &1 | w1 fegrata & fAd e
£ a1 TTHET § IAwT AY weOyw foerr @
af it ararer wger & 3w WS
FE ARAT FATAT &, IGHT AT TS AAAT
STAT & | WEAT T AT F, qAq w7
T T qER ) d7 Tt S ow
A% AT EFr ) G FEa 2 5 oSy
T ¥ A ANAI G AW R 1T I
g7 AR ot oA g AP &
At g fr oww oWt [ F wawmn
=FTFWATAT &7 JTAT, A 25T KT HYAT 2
g, 77 Jwan e g o 3w ¥ e
TATT FATT ATAT & g A #/T 3T A=A
T FOTI | FHITAT AT T T I § )
e ArAT ST AsT a9 F o ozz
a&{r g & aqsa 7 =fwaE w1 owmaEr
q27 21 | AIFAT qqT HSTONF Guroang
# &aw 7 & fagaz 3gT wsh
ST SAIAT FT WA T TE E, qwwr
45 w94 & fam W AT FZW I
L el

FF T AT O TET AT WA
#Z @ ¥ fF 22 A+ qr W W
gafan g7 arT g @ wfr fegmm &
a faar feve qrr &< & a7 fager
D g ! e e afor e @ @
e i few g7 8, ¥ e fao
faedare & 7 ST ATH G FWT A0AT §
fr mra-ty ¥, fR-E eqrAl # W g
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[ gereer s}

gfee e AT & wie 7@ @, sewars
¥ar & afr aff W)@, IRT Jaw AT
AT & &1 A FAE, O wwer AW
fraqg? scfamr F o & argw-
= gfeada adf ga &, o s A9 e
qr 2 ? W H s FQIA AT B
¥ g € ¢ A gaHT QW fRw qu @ ?
7 59 gaar foedgrd ¥ 7 25 Tt
¥ gAY ATE 7 argg § A d7w w7
few & 1 Pvar st & @ g1 FEgAE
wTgaT £ f5 SEdr FH FW &7 WA
faer &few #rq It faerar 78 0

o & ¥ gaar g1 A g fF
HEaiAT guraaTg ¥ S w1 fagEry
9 1, TA% fay ag sawT g v ogw
wfawrft aferdi 9T #1q 9rq, a1 fagwan
RN g w9 OF § A
afes @R g W 70 g wer &
g9 ¥ ga S agr feo ot & aren
THTAT TS §TT & 4] FGT {6 gAA
tw Wt fom Afes aF g0 9T, 99
wfod aF g9 ¥ gH  ATETHAE
® &

T sfaamen & fa7 aen &1 A
# vk § a2 forawy Free 7 € A
g Forrm § ¥ areTe @
aw o il fordard fegem o &
fegem & foe gy 8, &AW, W
a7 € § 1 st g aisft #y o A=
ar ¥ syar Prar @ saR WO Al
W # A g arg § SR WOH TEW
g frgnlafmag af § Al
oferar & g=7 A gAT T T
St T 7= gvar §, A e
WA W 72| AwOET Ay I N
W ruge ww A w awNE ™
Tw W Whme gnt enfamw &
foome §)

% ogw § 5 dw @ O @
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FET H, domr F qemy # g @
faereor & qrad #, difer ¥ R WA
¥l & vem gor¥ wd A Wy fafge
g §, foad gz & e § s
ga= faar srq 1 YAv T A qE AT
T R |

SHRI VAYALAR RAVI (Chirayinkl) :
Mr. Chairman, 8ir, I am very glad tosup-
port the motion before the House, but I do
not claim that the Address of the President is
presenting a vety bnght  picture cither of the
past or of the present. But I do feel that the
President has tricd his level best to project
the problems which we faced last year and
whatever things we have to do next year. In
this context, I have to appeal even to those
including my friend Shri Jyotirmoy Bosu to
extend all ro-operation towards building the
nation which we are trying to build after the
war,

When [ was listening to the speech of
Mr. Dandavate, I found he was complaining
againt the majority votes won by the Cong-
gress in the recent  elections to the State
legislatures. His complaint is that there
is no oppsition party here or in the State
legislatures. Where the majority has been
returned by the Congress. But  what
happened in 1967 ? The people of India
had given a large number of scats even
equally if not more than expected, to the
legislatures in Bibar, Uttar Pradesh, Haryana
and in many other States, to the other par-
tics. But what happened and what did the
Oppusition do? With large number of seats
in the legislatures, they started capturing
the scats from the Congress side and we
saw the spectacle of Ayarams and Gaysrans
which, I must say, brought ridicule to
the States and their legislatures in the
country. So, when the people returmed
them in large numbers to the legislatures, the
Oppotition did not play the role of the Oppo-
sition but they tried to play the game of defoc-
tion all over the States and tried to keep to
power through defections. The people were fed
up with that kind of Opposition tactics and
that is why they have been rejected.

The other thing that the hoa. Memnber
complained of is that the Congrems party
obeyed their leader, It is true, We canmot
afford to be a party with different Joadens
going in differoat directions. I nis glad that
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Mr. Dandavate has no complaint about the
leader as such, but he stated that his compl-
aint is only against the mcthod of sclection.
But we cannot help it

Coming to the next point, I have said
that we are trying to build up a nation after
thr war. War is not a pleasant thing. It is
not a war that we wanted; it was a war
which was thrust upon us. The casualtics
were very heavy and the burden on the coun-
try and the people has bren very heavy. Last
year, the President said many things which
we were not able to fulfil, because we had to
divert our whole attention to the rehabilita-
tion of mlhons of rofugees ronsequent on a
way  which was thrust upon us. We had to
repatr everything which  we had lost, So, the
President may not have been able 10 project
a bright picture, in fact, he has already said
in the opeuing paragraph itself that the libe-
rty of 75 million people were at stake in
Bangladesh, that ten million refugees had
come here and that we went to the aid of
Bangladesh in defrnce of human frecdom. All
that has already been mentioned in the
first paragraph wself. I do regret—l do nmt
know how the President could have missed it—
thut he did not mention anything about un-
employment in this country. Of course it is
not a problem peculiar to India alone, Itisa
problem for every country in the world. Mr.
Bosu is laughing; 1 have read that in Europe
and even in America they are faced with un-
ermployment. But we must have a phased pro-
gramme tu fight unemployment, step by step.
Unfortunately I do not sec any such thing in
the President’s Address.

Tt is & martter of gratification that we have
achieved food selfsufficiency and we have
stopped imports, in fact we are trying to ex-
port now. ] compliment the ICAR, the scien-
tists working there and in other imstitutions
who did a great deal to achieve self-sufficien-
cy. But what about planning. Yesterday, I
had a discumion with the Food Minister.
While there is enough food in the country,
Kerals did not get ricc because there is no
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Every tenant, every Kudikedappukaran has
got the right. I know that the legislature in
our States are dominated by rich peasants
who object to land ceilings. With family as
the basic unit, the land ceiling must come,
1 believe the President and the Government
must give a lead to every State, The Presi-
dent has said that every State must press
forward with these reforms and the poor
tenant must get the land so that he can cul-
tivate it. Land bulongs to the tiller and must
go to him. I hope Kcrala’s Iead will be follo-
wud by other States.

The financial institutions, the banking
institutions have become institutions of corr-
uption. fnmv State I am told that when a
man who wants to start a small scale industry
goes to the bank to get aloan the bank agent
and staff ask 5 or 10 per cent commission,
Nationalised banks are meant for some pur-
puse and that purpose will nut be achieved in
fact that purpose will be spoiled by the
bureaucracy working there.

We are lacking a committed civil service.
We make a programme and it goes to the
Secretariat and is processed through the ma-
nuals, rules and regulations and ultimately
gets scattered into picces The public servants,
Secretary, Joint Secretary, Deputy Secretary
and the Under Sccretary—are not computers;
they are human beings. Their attitude will
defitely influence their decisions, At present
their attitude favours the rich and not the
poor. As T[sajd we do not want coraputers;
we want human beings who can sense the
feelings of the peaple.

The President says that a scheme has been
approved to provide central assistance for
providing house sites for landless rural
workers, It is a very good idea. My state
came forward with a big proposal, with peo-
ple's participation, Two million  students
offered their labour for many months to build
one lakh houses in my State. Itis the biggest
programme with people’s involvement. In
every Panchayat we are building a hundred
houses. The Kerala Government made = big
programme and we prepared a project report
and submitted it to the Centre. Government
officials and the Minister here have been
saying that no State is coming forward with
a big howing programme. My Statc has
come forward with people’s and students’
participation with manual labour, On May
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Day all the workers of my State, every fac-
tory worker and cvery agricultural worker is
contributing his salary to this big scheme.
Thexe is so much of people’s involvement, but
the Centre is thinking whether it should give
any money or not to this programme. That
means that there is something wrong some-
where, It is because there in lack of imagina-
tion on the part of some people. This happ-
ens because we do not have a committed
civil service.

Many of the officers in  the Secretariat
may not have scen a cocvanut. [t is a rare
commodity, but it is used bv a millons of
people. Are we expecied to help monopolists
like Tata and Lever Brothers, or the poor
farmer in the State ¢ Copra price has fallen
like any thing and my State s losing every
year Rs, 90 crores. This money is not guing
to the poor people or the Guvernment of
India, but inte the pockets of Tata, Lever
Bros. etc. This kind of situation cannot be
allowed to enntinue. We made represcutations
but it has not been heeded.

There is black money in rubber, in the
Coir industry and the cashew industry, Llhere
is complete econoniic depression in my State,
Woe are speaking of cquality of the States and
the prosperity of the country, bur when
sorme States are suffering, the country cannot
have any prosperity and we cannot achieve
anything. Every State has got its own pro-
blem, and they should be secn in ther pro-
per perspective, and solved by the action of
the Government.

Mr. Bahuguna has visited Kerala, and he
must know the feelings of the people there,
1 request him to see that the Crossbar Swit-
ching Equipment Unit is given to Kerala
a8 Shri Srikantan Nair has alrcady stated. The
decision Instruments Factory has been given
to Kotah, We have nothing against Kotah,
but the Managing Director is a demagogue.
They are making assembling plants, not pro-
duction plants. We demand a production
plant. They want to ssbotage the programme
in our State. This should not be allowed,

We must have a programme with more
employment and equal treatment of the
State and also a committed judiciary. Then
ooly can we implement whatever we want.
T hope Mr. Bosw's pacty will also cosperate:
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Ido agree that violence should not be
allowed, but they started it and they are
getting it back, My colleague Shri Rama-
chandran, during his clectivn campaign, could
not gu to certain areas. He was pushed back,
slippers were thrown at him, and he was not ’
allowed to speak. Two workers have been mur-
dered, and the CPM M. L. A, is the -first
accused. This should not be allowed. They
should accept the defeat in a sportsman sparit,

16.30 hrs.

The lok Sabha adjourned till Seventeen of
the clock.

The Lok Sabha re-asyembled at Seventeen
of the Clock.

[MRr. SPEARER in the Chair)
GENERAL BUDGET, 1972.73

MR. SPEAKER : The Hon. Finance

Minister.

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN) : Sii, 1 1ise 10
present the Revised Estimates for the current
year and the Budeet Lstimates for 1972-73.

Feonomic Conditions : I971-72

2. In many ways, the year that is now
drawing to & closc has Leen the most event-
ful in our recent history. It began in the wake
of a clear cxpresuon of the will of our peu-
ple in favour of a bold and radical pro-
gramme to promote growth with social justice,
This verdict has been reconfirmed decisively
in the recent Asmembly elections. But the
beginning of the year also witnessed a reign of
terror and repression in East Bengal. By
November 1971, some 10 million refugees had
sought shelter in our midst ; and be stinted
no effort or resource in looking after these
hapless and heroic people, Despite this mas-
sive influx and the cost of & war, which was
not of our secking, we decided not
delay or postpone in any way the equally
uwrgent task of development and pocial wel-
fare. Instead, wec sought to meet the addite
ional burdens by two supplementary instal-
ments of fiesh taxation, by grester mobili
zation of voluntary savings and by & weritieed



